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an overall ceiling of 100 days of employment per household in every financial year.
Para 1 of Schedule-II of MGNREG Act stipulates that adult members of every
household who reside in rural areas and are willing to do unskilled manual work may
apply for registration of their houschold for issuance of a job card. However, under
the Act, mere issuance of a job card does not entitle a houschold to receive
employment. Under Para 9 of Schedule II of the Act, the household also has to
submit application for work to be entitled to receive employment. As employment is
provided on demand, households provided employment and completing 100 days of
employment depend on demand for employment.

(c) and (d) Under MGNREGA, unemployment allowance becomes payable in
case an applicant is not provided employment within 15 days or receipt of his
application secking employment or from the date on which employment has been
sought in case of an advance application, whichever is later, as per Section 7 of the
Act. The liability for payment of unemployment allowance is on the State
Governments.

Unemployment among educated youth in Jammu and Kashmir

*14. PROF. SAIF-UD-DIN SOZ: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether he has gone into the question of unemployment of youth,
especially rising levels of unemployment of educated youth in Jammu and Kashmir;

(b) whether it is a fact that a scheme titled 'Himayat' has been launched by
the Ministry to tackle the issue; and

(¢) if so, the details of feedback on the success of this scheme?

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): (a)
and (b) Yes, Sir. A Skill, Empowerment and Employment Scheme in Jammu and
Kashmir titled (SEE Jammu and Kashmir)-Himayat has been launched for the benefit
of youth between the age group of 18-35 years.

(¢) Under the scheme it is proposed to benefit 100,000 youth over five year
period. The Ministry has sanctioned till now 8 projects under the Scheme benefitting
54,380 candidates over a period of 5 years. In the first batch of training completed
under the programme so far, 1410 youth were trained and more than 1000 trainees
have received placement letters from various companies within and outside the State
of Jammu and Kashmir.

Eradication of leprosy from the country

*15. SHRI M.P. ACHUTHAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the States which have shown an increase in the number of leprosy cased
detected;



